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Abandoned widows and women 

*179.   SHRI VIJAY J. DARDA: 

SHRlMATI MOHSINA KIDWAI: 

Will the Minister of WOMEN AND CHILD DEVELOPMENT be 
pleased to state: 

(a) whether Government are aware that there are lakhs of widows and 
women abandoned by their husbands in the country who are in dire state; 

(b) whether Government are aware that in Rajasthan alone there are 
15:89 lakh widows and another 15000 women abandoned by their husbands 
while only 2.12 lakh get pension from Government; and 

(c) if so, whether Government have done any country-wide survey to 
assess the number and condition of such women and how Government 
propose to provide them help to lead a dignified life? 

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN 
AND CHILD DEVELOPMENT (SHRIMATI RENUKA CHOWDHURY): 
(a) to (c) As per Census, 2001, there were about 342.90 lakh widowed 
women aged 10+ in the country and 23.43 lakh divorced or separated 
women. The number of such women in Rajasthan was about 15.90 lakh and 
0.50 lakh respectively. 

Government of Rajasthan has informed that:— 

(1) The number of widow pensioners in Rajasthan in 2.50 lakh. They 
are being paid pension of Rs. 250/- per month. Widows of 65 
years and above are being paid pension @ Rs. 400/- per month. 

(2) The Social Welfare Development of Government of Rajasthan is 
implementing various welfare schemes for widows and other 
women. These are: 

 

(1) Grant of Rs. 10,000/- for the marriage of upto two daughters 
of widows, having annual income upto Rs. 12,000/- 

(2) Grant of Rs. 5000/- for the marriage of two daughters of 
Scheduled Caste Below Poverty Line family. 

(3) The Social Welfare Department, Government of Rajasthan 
has started a scheme to provide training to women in distress 
through Non-Governmental Organisations at Ajmer, Jodhpur, 
Kota and Udaipur. During their training, free food, clothing 
and arrangements for stay are made. 
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(4) The Elementary & Secondary Education Department of the 

State Government has a scheme to provide employment to 

educated widows and abandoned women as teachers. 

The Ministry of Women and Child Development has advised the State 

Governments to formulate a time bound programme to establish Swadhar 

Shelter Homes in urban, rural and remote areas to rehabilitate women in 

difficult circumstances like widows deserted by their families near religious 

places, destitutes and deserted women etc. on the basis of number of 

widows/divorced/separated women of different ages, rural and urban, as per 

Census 2001 and report of the Sample Registration System brought   out by the 

Registrar General of India. 

Differential tariff for electricity 

*180 SHRI RAJEEV SHUKLA: Will the Minister of POWER be 

pleased to state: 

(a) whether Government have any proposal to divide the electricity 

consumption in the country into peak and off-peak hours, with electricity 

costing cheaper during the off-peak hours; and 

(b) if so, the details thereof? 

THE MINISTER OF POWER (SHRI SUSHIL KUMAR SHINDE): (a) 

and (b) The National Electricity Policy seeks to encourge reduction of the 

difference between electrical power demand during peak periods and off-

peak periods in order to reduce the requirements for capacity additions. It 

states that differential tariff structure for peak and off-peak supply and 

metering arrangements (Time of Day metering) would be conducive to load 

management objectives. TOD meters for large consumers with a minimum 

load of one MVA are sought to encourage in the first instance. 

The Tariff Policy requires the State Electricity Regulatory 

Commissions to introduce two-part tariffs featuring separate fixed and 

variable charges and time differentiated tariff on priority for large consumers 

(consumers with demand exceeding 1 MW) within one year. This would also 

help in flattening the peak and implementing various energy conservation 

measures. 

Wherever such differential tariff is introduced, it would naturally 

involve  higher tariffs during peaking hours and lower tariffs during off-peak 

hours. 
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